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Compensation Claimed by Elgin Mills
Kanpur

586. SHR] DAYA RAM SHAKYA:
Will the Minister of INDUSTRY be
pleased to state.

(a) whether the proprietors of the
Elgin Mills, Kanpur have claimed
compensation from the Insurance
Companies for 650 cotton bales which
were stated to have caught fire on the
11th-12 May, 1978;

(by whether the claim has been pre-
pareqd by them for 650 bales while
there number was less; and

(¢) if so, whether the matter will be
investigated and the estimated loss
suffered on this account?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) and
(d). An assessment of the damage to
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stocks of cotton ag g result of fire
in Elgin Mills during the night of 11-
12th May, 1978 showed that 685 bales
of cotton had been affected. The value
of cotton was placed at Rs. 11,09,000.
The surveyorg of the insurance com-
pany namely, Orienta] General Insu-
rance Company assessed the loss at
417.5 per cent of the value of cotton,
on the basig that the remaining 52.5
per cent of the stockg could be salva-
ged. It is on that basis that the mill
management has filed with the insue
rance company a claim for
Rs. 5,26,890. It is not correct that
claim hag beep filed for the full value
of 685 bales which were affected by
fire.

(c) Does not arise.
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